1857 Oral Answers

Shri K. K. Basu: May I know
whether there has been any case re-
ported by the Government Inspector
.about the authorities not following
.the directions or the rules under the
.Mines Act?

Shri Abid AM: If the managers or
~the persons in charge of mines do not
:follow the regulations, they are
. prosecuted.

IMPORT OF SUGAR

*1685. Shrd Jhulan Sinha: Will the
‘Minister of Food and Agriculture be
spleased to state the basis on which the
quantity of sugar for import during
-the year 1953-54 has been fixed?

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
“The quantity of sugar to be imported
. during the year 1853-54 will depend
on carry-over stocks with factorles,
-production during the current season
and the estimated requirements during
the same period.

Shri Jhulan Sinha: May I know if

~the slowly and steadily rising prices

of sugar have come to the notice of

Government and if they have created

. conditions where the entire import

policy of the Government requires
revision and reconsideration?

Shri M. V. Krishnappa: There is no
such abnormal rise of sugar prices.
“Under decontrol there may be slight
fluctuations. But there won’t be any
- room for the prices to rise high, be-
cause we have enough of stocks un-
released in our factories and under
our import programme we have a lot
of sugar. There is no room for us to
revise the import programme in view
of any abnormal rise in price. As I
said, there will be slight fluctuations
in price under decontrol.

Shri Jhulan Sinha: May I know the
rate of rise in the price of sugar
from the beginning to the end of the
year? Are Government in possession
of the figures?

Shri M. V. Krishnappa: Yes, I have
.got the figures for the last two years.
“In Calcutta in 1953 November it was
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Rs. 28-8-0, in December Rs. 28-8-0, in
January 1854 Rs. 30, in February
Rs. 30, and again in March almost the
same price. There is no abnormal rise
in the prices.

Shri Bogawat: Is it a fact that there
is rise in the price of sugar owing
to forward market transactions and
also owing to factory owners not re-
leasing sugar to the market?

Shri M. V. Krishnappa: Earlier I
have said in reply to Shri Sinha that
we have asked the factories to release
the sugar, and in case they fail to
sell the sugar that we have allotted
to be released within two months, we
are going to requisition those stocks
and sell them in the open market.

free sTe W@w: o g SrAAr
oigaT § feow Wi § awe WY
QT F7 4 IT THY FAT qTIC ¥
g A At vy R sw o f
THT WY G AT I T & qY TEAAE
q W IR ¥ AT HARR qgE W
{7 ATEL W e fear g ?

sft qRo w0 wewrr: SN A
63w T W T[PT ATA AT E
fear &

CBNTRAL CO-OPERATIVE MARKETING

. DEVELOPMENT BOARD

*1686. Shrl Bibhuti Mishra: Will the
Minister of Food amd Agriculture be
pleased to state:

(a) whether it is a fact that Govern-
ment propose to set up a Central Co-
operative Marketing Development
Board; and

(b) if so, when?

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
() A proposal in this connection is
under consideration.

(b) Does not arise.
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